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Y‘arq-liollll L L L e L L]

E,SUMP'N, son/daughter/wife of RAKESH. I UMAR  Sinup
{180, R YRAFS, belonging to s RO s :

service and presently working as . /2.V.S. ... OFFICE. L ATIENDANT C e

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.  Details of movabis aysets
(Assets in joint name indicating the extent of joint cwnership will also have to be
given)
§r, |  Description " gaif Spouse | Dependant-1 | Dependsnt-2 | Dependant-3
Mo, Nar{:a;ﬂl Name Name .. Etc. Neme |
(i} i Cash devliex ‘
~ 9’5{’%/ 2'0 oo/’ Subﬂfw
{Ii) | Deposits in ,
WG Banks, Financial PP'F
Institutions And -
Non-Baniking f%'fo/ﬁ'\ MN’l
! Financial NIL NIL NITL NI
| Companies
Ty | Bonds, Pazp | §
Debentures and __ el :
Shares in < 3ml NIL NIL NI L NI
companiss Tl
(V) | Other financial | = 28 §9OF
institutions, i< %';_0 F
NSS, Postal NNUO 1
Savings, LIC k,{emru\"\ : NIL NIL N L NIL
Policies, efc P
i) [ Hotor Vehicles |21 Wheeler
 (detalls of ne! \L: ) :
make, etc.) ) ol (—ﬁ“"’ € .N NIL NIL NIL
e Lt W) % A i
| (v) | Jewellery (give {
details of Go\> |
weight and 1909 NIL NIL NIL NITL
[0 SVl
(vil) | Other assets, b | i
such as values
G cliira 1 NiL NIL N L NIL
8 interests 3 |

Note: Value of Bends / shares / Debentures as per the latest market value In Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means @ person substantially depend

employee.

_gu\ A n—

ent on the income of the



8.

‘8.
No,

Details of Immoyable assels

[Note: Properties in joint ownership indicating the extent of joint ownership whi
aiso have to | be indicated|

" Description

Soif |
o Name(S) |

Spousn

)

] Agricu!tu ral Land R

- Location{s)
« Survey number(s)
- Extant (Total

| measurement) {
| -Current market valug

()

Non-Agriculftural Land

- Location(s)
- Survey number{s}
- Extent (Total
measurement)
-Current market value

NIL |

NiL

Dependant-1 | Dependant-2
MName |

Dependant-3
Hame

L NiL

i-Nn..f

|

NIL

i et

(i}

‘Buildings (Cemmercial |

and residential)

i Location{s)

- Survey fdaor
nuraber(s)

- Extent (Total
measurement)

T - Current market

L

NIC

NI NjL

N“_ NIL

(iv)

Houses / Aparrments.

| ete.
« Location{s)

DTSRRIy L a—

. - Extent {Total

< Survey /door

S NIL.

number{s}

measuremant)
- Current market
walug

NIL WIL

pirE b NI

(V)

Others (such as
interest in property) -

ML I NIC

MNIL

NIL (AR

i

(@)

1 give herein below the detaits of my labiities / overdues to public financial

institutions and government dues!-
[Note © Please glve separate details for 2ach item)

Sr. | Description S Fame & address of Bank / Amounk OUtstARdIng a%
Ne. Einanclal !niutuﬁonl{t} / O b
e IS U R s S R e _ Department (8} oA
(@) | (i) Loans from Banks NI N L
L {11} Loans from finam:ial
institutions. & N 4 1) T ; NIL
(e} Government Dues:
(&) dues to depariments AL
| dealing with government NI
accommuadation ¥ 3 S i
(b} dues to departments
dealing with supply of N ~NL
| water o SR SRR 11
{c} dues to departments
dealing with supply of
electricity NYL NiIL
: |
I 1




(d) dues to departments |

| dealing with telephones | ML el s

(e) dues to departments

dealing with government:

transport (including

l | aircraft and helicopters) TE
(f) Other dues, if any N1 G

NI N

(b} () Income Tax including
surcharge [Alse indicate
the assessment year upte
' which Income Tax Retirn 2 j wWPS | 862 W NI
| filed. Give also Permanent i
| Account Number (PAN)]

(i} Wealth Tax [Also
indicate the assessment
year upto which Wealth | AR N e
i Tax return fied.] g ,
(ili} Sales Tax [Only in i

case of proprietary ~NIL - NI

business] .
(iv) Property Tax_ AT WA R 1 e

GPFICREPRAN NS, - | 1510 £36 S - [

Gender - [€ ] ™mm

Date of Birth _0 5 | o sy LIS |8 |8 | (po/mmywy

Class/Group -

_C. ] e/
(Bin Ao Se<RETRRIAT ___SeRuitd

(Full Name e.g. B.A.S.-Bihar Admministrative Service,

Cadre

. B.5.5,- Blhar Secretariat Service etc.)

Home District : 5 PATNG

I hereby deciare that the above details are true to the best of my
knowledge and belief, \

Signature 3 uum-rv

Name of Employee: S U MBI

PiamFﬁTNg ' Designaﬂan:..@,ﬁei.gg ...... A, ’]TfN—D”' v/
pate:...(.2.9% . 2e Beharmentto S G B s R
Mote: Please sign each page of the declaration. Asset declaration form

must ba in A4 size white paper with computer typed (single side)
in prescribed format,

Lumon




